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T.V.  CENTRES FOR THE STATES 

 987.    SHRI S. D. MISRA: 
CHOUD IARY  A.  MOHAMMAD: 
SHRI BALKRISHAN 

KAUL: SHRI NAWAL 
KISHORE: SHRI Si JRAJ 
PRASAD: 

Will the Minister of INFORMATION 
AND BROADCASTING AND 
COMMUNICATIONS be pleased to state: 

(ai whether (rovernment have recently 
taken a ay decision for the establishment of a 
TV Centre in Punjab in addit on to those 
approved in the Plan and if so, the time by 
when these st rtions are likely to begin 
functioning; 

(b) the reasons for which no provision has 
been made for a TV Centre in Punjab, 
Gujarat, Mysore, Kerala and Madhya 
Piadesh; and 

(c) whether provision for a Centre is 
likely to be included in the Plan for each of 
the States mentioned above? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND IN THE 
DEPARTMENT OF COM-
MUNICATIONS (SHRI I. K. GUJ-RAL):   
(a) No, Sir. 

(b) Paucity of resources. 
(c) No. Sir. 
REPETITION OF FEATURES OVER THE 

VIVIDH BHARATI 
988.    SHRI  GANESHI  LAL 

CHAUDHARY: 
SHRI MAHAVIR TYAGI: 
SHRI B. K. KAUL: 
SHRI NAWAL KISHORE: 

Will the Minister of INFORMATION 
AND BROADCASTING AND 
COMMUNICATIONS be pleased to state: 

(a) whether it is a fact that the same 
features are being repeated off and on in 
the Vividh Bharati programme  of "Hawa-
Mahal";  and 

(b) if so, the reasons therefor? 
THE MINISTER OF STATE IN THE 

MINISTRY OF INFORMATION AND 
BROADCASTING AND IN THE 
DEPARTMENT OF COM-
MUNICATIONS (SHRI I. K. GUJ-RAL): 
(a) All the features included in Hawa Mahal 
are those already broadcast from one or 
other Station of All India Radio. 
(b> The repetition of selected programmes, 
is very often at the request of listeners and 
is thus unavoidable.  
REHABILITATION OF DISPLACED PERSONS 

IN STATES 
989. SHRI PRANAB KUMAR MU-

KHERJEE : Will the Minister of LABOUR 
AND REHABILITATION be pleased to 
state: 

(a) whether it is a fact that the 
State Governments of Orissa, Mysore 
and Andhra have expressed their in 
ability to provide accommodation to 
displaced persons from East Pakistan; 
and 

(b) if so, what are the reasons 
therefor and in which States the dis 
placed persons  are  proposed to be 
rehabilitated? 


